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APPENDIX: LIST OF RESCINDED CIRCULARS  

 

Sr. 
No. 

Circular No. Date Subject 

1 SEBI/HO/IMD/IMD-I 
POD2/P/CIR/2023/48 

March 29, 2023 
Review of time limit for disclosure of NAV of Mutual fund 
schemes investing overseas 

2 SEBI/HO/IMD/IMD-I 
POD1/P/CIR/2023/47 

March 28, 2023 
Nomination for Mutual Fund Unit Holders – Extension of 
timelines 

3 SEBI/HO/IMD/IMD-PoD-
2/P/CIR/2023/40 

March 23, 2023 
E-wallet investments in Mutual Funds 

4 SEBI/HO/IMD/IMD-
POD1/P/CIR/2023/005 

January 06, 
2023 

Management and advisory services by AMCs to Foreign 
Portfolio Investors 

5 SEBI/HO/IMD/IMD-1 
DOF2/P/CIR/2022/164 

November 29, 
2022 

Introduction of credit risk based single issuer limit for 
investment by mutual fund schemes in debt and money 
market instruments 

6 SEBI/HO/IMD/IMD-I 
DOF2/P/CIR/2022/161 

November 25, 
2022 

Timelines for transfer of dividend and redemption 
proceeds to unitholders 

7 SEBI/HO/IMD/DOF2/P/CIR/2022/14
5 

October 28, 
2022 

Addendum to SEBI Circular on Development of Passive 
Funds 

8 SEBI/HO/IMD/IMD-I 
DOF1/P/CIR/2022/132 

September 30, 
2022 

Two-Factor Authentication for transactions in units of 
Mutual Funds 

9 SEBI/HO/IMD/DOF2/P/CIR/2022/11
1 

August 25, 2022 
Disclosure requirement for Asset Management 
Companies (AMCs) 

10 SEBI/HO/IMD/IMD-I 
DOF1/P/CIR/2022/105 

July 29, 2022 
Nomination for Mutual Fund Unit Holders – Extension of 
timelines 

11 SEBI/HO/IMD/DF2/CIR/P/2022/102 
July 28, 2022 

Addendum to SEBI Circular on Development of Passive 
Funds 

12 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2022/82 

June 15, 2022 
Nomination for Mutual Fund Unit Holders 

13 SEBI/HO/IMD/IMD-
I/DOF2/P/CIR/2022/81 June 09, 2022 

Modification in Cyber Security and Cyber Resilience 
Framework of Mutual Funds/ Asset Management 
Companies (AMCs) 

14 SEBI/HO/IMD/DOF2/P/CIR/2022/69 May 23, 2022 Circular on Development of Passive Funds 

15 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2022/49 

April 11, 2022 
Risk value of commodities for Risk-o-meter 

16 SEBI/HO/IMD/IMD-I 
DOF5/P/CIR/2022/41                           
                            

March 31, 2022 Discontinuation of usage of pool accounts for transactions 
in the units of Mutual Funds, Two Factor Authentication 
(‘2FA’) for redemption and other related requirements:  
Extension of timeline 

17 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2022/39 

March 30, 2022 Timelines for Rebalancing of Portfolios of Mutual Fund 
Schemes 
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18 SEBI/HO/IMD/IMD-I 
DOF5/P/CIR/2022/29 

March 15, 2022 Discontinuation of usage of pool accounts for transactions 
in the units of Mutual Funds: Clarifications with respect to 
Circulars dated October 4, 2021 

19 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2022/24 

February 25, 
2022 

Swing pricing framework for mutual fund schemes – 
Extension of timeline 

20 SEBI/HO/IMD/IMD-I 
DOF2/P/CIR/2022/17 

February 09, 
2022 

Audit Committee of Asset Management Companies 
(AMCs) 

21 SEBI/HO/IMD-
II/DOF8/P/CIR/2022/12 

February 04, 
2022 

Guidelines on Accounting with respect to Indian 
Accounting Standards (IND AS) 

22 SEBI/HO/IMD/IMD-I 
DOF5/P/CIR/2022/10 

January 31, 
2022 

Change in control of the asset management company 
involving scheme of arrangement under Companies Act, 
2013 

23 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2021/698 

December 22, 
2021 

Restoration of relaxed timelines w.r.t. validity of 
observation letter pertaining to Mutual Funds 

24 SEBI/HO/IMD/DF2/CIR/P/2021/683 December 10, 
2021 

Circular on Mutual Funds 

25 SEBI/HO/IMD-II/IMD-
II_DOF10/P/CIR/2021/00677 

December 10, 
2021 

Publishing Investor Charter and disclosure of Investor 
Complaints by Mutual Funds on their website and AMFI 
website 

26 SEBI/HO/IMD/DF2/CIR/P/2021/668 November 24, 
2021 

Norms for Silver Exchange Traded Funds (Silver ETFs) and 
Gold Exchange Traded Funds (Gold ETFs) 

27 SEBI/HO/IMD/IMD-
I/DOF5/P/CIR/2021/654 

October 28, 
2021 

Investment/ trading in securities by employees and Board 
members of  AMC(s) and Trustees of Mutual Funds 

28 SEBI/HO/IMD/IMD-II 
DF3/P/CIR/2021/652 

October 27, 
2021 

Guiding Principles for bringing uniformity in Benchmarks 
of Mutual Fund Schemes 

29 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2021/641 

October 06, 
2021 

Minimum percentage of trades carried out by Mutual 
Funds through RFQ platform 

30 SEBI/HO/IMD/IMD-I 
DOF5/P/CIR/2021/634 

October 04, 
2021 

Circular on Mutual Funds 

31 SEBI/HO/IMD/IMD-I 
DOF5/P/CIR/2021/635 

October 04, 
2021 

Discontinuation of usage of pool accounts for transactions 
in units of Mutual Funds on Stock Exchange platforms  

32 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2021/631 

September 29, 
2021 

Swing pricing framework for Mutual Fund schemes  

33 SEBI/HO/IMD/IMD-1 
DOF2/P/CIR/2021/630 

September 27, 
2021 

Risk Management Framework (RMF) for Mutual Funds 

34 SEBI/HO/IMD/IMD-
I/DOF5/P/CIR/2021/629 

September 20, 
2021 

Clarification with respect to Circular dated April 28, 2021 
on 'Alignment of Interest of Key Employees ('Designated 
Employees') of Asset Management Companies (AMCs) 
with the Unitholders of the Mutual Fund schemes  

35 SEBI/HO/IMD/IMD-
IDOF5/P/CIR/2021/624 

September 02, 
2021 

Alignment of interest of Key Employees of Asset 
Management Companies (AMCs) with the unitholders of 
the Mutual Fund schemes  
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36 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2021/621 

August 31, 2021 Disclosure of Risk-o-Meter of scheme, benchmark and 
portfolio details to the investors 

37 SEBI/HO/IMD/IMD-
I/DOF5/P/CIR/2021/610 

August 04, 2021 Maintenance of current accounts in multiple banks by 
Mutual Funds 

38 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2021/608 

July 30, 2021 Deployment of unclaimed redemption and dividend 
amounts and instant access facility in Overnight Funds 

39 SEBI/HO/IMD/IMD-
I/DOF5/P/CIR/2021/0606 

July 30, 2021 Intra-Day Net Assets Value (NAV) for Transactions in Units 
of Exchange Traded Funds directly with Asset 
Management Companies 

40 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2021/604 

July 26, 2021 RTA inter-operable Platform for enhancing investors' 
experience in Mutual Fund transactions/ service requests 

41 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2021/603 

July 23, 2021 Timelines related to processing of scheme related 
applications filed by AMCs 

42 SEBI/HO/IMD/DF4/P/CIR/2021/593 July 09, 2021 Valuation of securities with multiple put options present 
ab-initio 

43 SEBI/HO/IMD/IMD-
I/DOF5/P/CIR/2021/582 

June 25, 2021 Alignment of interest of Key Employees of Asset 
Management Companies (AMCs) with the unitholders of 
the Mutual Fund schemes  

44 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2021/583 

June 25, 2021 Prudential norms for liquidity risk management for open 
ended debt schemes 

45 SEBI/HO/IMD/IMD-I 
DOF2/P/CIR/2021/580 

June 18, 2021 Norms for investment and disclosure by mutual funds in 
derivatives 

46 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2021/573 

June 07, 2021 Potential Risk Class Matrix for debt schemes based on 
Interest Rate Risk and Credit Risk 

47 SEBI/HO/IMD/IMD-
II/DOF3/P/CIR/2021/571 

June 03, 2021 Enhancement of Overseas Investment limits for Mutual 
Funds 

48 SEBI/HO/IMD/IMD-II 

DOF3/P/CIR/2021/566 
May 31, 2021 Disclosure of the following only w.r.t schemes which are 

subscribed by the investor: 

a. risk-o-meter of the scheme and the benchmark along 

with the performance disclosure of the scheme vis-à-vis 

benchmark and 

b. Details of the portfolio 

49 SEBI/HO/IMD/IMD-I 
DOF2/P/CIR/2021/0560  

April 30, 2021 Timelines for updation of Scheme Information Document 
(SID) and Key Information Memorandum (KIM) 

50 SEBI/HO/IMD/IMD-II 
DOF3/P/CIR/2021/555 

April 29, 2021 Disclosure of the following only w.r.t schemes which are 
subscribed by the investor: 
a. risk-o-meter of the scheme and the benchmark along 
with the performance disclosure of the scheme vis-à-vis 
benchmark and 
b. Details of the portfolio 

51 SEBI/HO/IMD/IMD-
I/DOF5/P/CIR/2021/553 

April 28, 2021 Alignment of interest of Key Employees of Asset 
Management Companies (AMCs) with the unitholders of 
the Mutual Fund schemes  
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52 SEBI/HO/IMD/IMD-I 
DOF2/P/CIR/2021/550 

April 12, 2021 Circular on Reporting Formats for Mutual Funds 

53 SEBI/HO/IMD/IMD-1 
DOF2/P/CIR/2021/0548 

April 06, 2021 Setting Up Limited Purpose Clearing Corporation (LPCC) 
by Asset Management Companies (AMCs) of Mutual 
Funds 

54 SEBI/HO/IMD/DF4/CIR/P/2021/034 March 22, 2021 Clarification on the valution of bonds issued under Basel 
III framework 

55 SEBI/HO/IMD/DF4/CIR/P/2021/032 March 10, 2021 Review of norms regarding investment in debt 
instruments with special features, and the valuation of 
perpetual bonds 

56 SEBI/HO/IMD/DF4/CIR/P/2021/29 March 05, 2021 Guidelines for votes case by Mutual Funds 

57 SEBI/HO/IMD/DF2/CIR/P/2021/024 March 04, 2021 Circular on Mutual Funds 

58 SEBI/HO/IMD/DF2/CIR/P/2021/17 February 02, 
2021 

Setting Up Limited Purpose Clearing Corporation (LPCC) 
by Asset Management Companies (AMCs) of Mutual 
Funds 

59 SEBI/HO/IMD/DF3/CIR/P/2021/014  January 29, 
2021 

Revision of Monthly Cumulative Report (MCR) 

60 SEBI/HO/IMD/DF2/CIR/P/2021/10 January 15, 
2021 

Norms for investment and disclosure by Mutual Funds in 
Exchange traded commodity derivatives ("ETCDs") 

61 SEBI/HO/IMD/DF2/CIR/P/2020/253 December 31, 
2020 

Circular on Mutual Funds 

62 SEBI/HO/IMD/DF3/CIR/P/2020/228 November 06, 
2020 

Introduction of "Flexi Cap Fund" as a new category under 
Equity schemes  

63 SEBI/HO/IMD/DF3/CIR/P/2020/229 November 06, 
2020 

Norms regarding holding of liquid assets in open ended 
debt schemes & stress testing of open ended debt 
schemes 

64 SEBI/HO/IMD/DF3/CIR/P/2020/225 November 05, 
2020 

Enhancement of Overseas Investment limits for Mutual 
Funds 

65 SEBI/HO/IMD/DF4/CIR/P/2020/202 
October 

October 08, 
2020 

Guidelines for Inter-scheme Transfers of securities 

66 SEBI/HO/IMD/DF3/CIR/P/2020/19

7 
October 05, 
2020 

Product Labelling in Mutual Fund schemes - Risk-o-meter 

67 SEBI/HO/IMD/DF3/CIR/P/2020/194 October 05, 
2020 

Review of Dividend options(s)/ Plan(s) in case of Mutual 
Fund schemes  

68 SEBI/HO/IMD/DF4/CIR/P/2020/192 October 01, 
2020 

Review of provisions regarding valuation of debt and 
money market instruments due to the COVID - 19 
pandemic 

69 SEBI/HO/IMD/DF4/CIR/P/2020/17

8  
September 23, 
2020 

Resources for Trustees of Mutual Funds 

70 SEBI/HO/IMD/DF2/CIR/P/2020/175 September 17, 
2020 

Circular on Mutual Funds 
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71 SEBI/HO/IMD/DF3/CIR/P/2020/172 September 11, 
2020 

Asset Allocation of Multi Cap Funds 

72 SEBI/HO/IMD/DF4/CIR/P/2020/165 September 02, 
2020 

Review of provision regarding segregation of portfolio due 
to COVID-19 pandemic 

73 SEBI/HO/IMD/DF4/CIR/P/2020/163 September 01, 
2020 

Review of debt and money market securities transactions 
disclosure 

74 SEBI/HO/IMD/DF4/CIR/P/2020/0000
000151 

August 10, 2020 Resources for Trustees of Mutual Funds 

75 SEBI/HO/IMD/DF3/CIR/P/2020/130 July 22, 2020 Transaction in Corporate Bonds/Commercial Papers 
through RFQ platform and enhancing transparency 
pertaining to debt schemes 

76 SEBI/HO/IMD/DF4/CIR/P/2020/100 June 12, 2020 Investment by sponsor or asset management company in 
the scheme  

77 SEBI/HO/IMD/DF2/CIR/P/2020/96 June 05, 2020 Participation of Mutual Funds in Commodity Derivatives 
Market in India 

78 SEBI/HO/IMD/DF3/CIR/P/2020/086 May 20, 2020 Listing of Mutual Fund schemes that are in the process of 
winding up 

79 SEBI/HO/IMD/DF3/CIR/P/2020/76 April 30, 2020 Relaxation in compliance with requirements pertaining to 
Mutual Funds 

80 SEBI/HO/IMD/DF2/CIR/P/2020/75 April 28, 2020 Existing grandfathered unlisted NCDs 

81 SEBI/HO/IMD/DF3/CIR/P/2020/70 April 23, 2020 Review of provisions of the circular dated September 24, 
2019 issued under SEBI (Mutual Funds) Regulations, 1996 
due to the COVID - 19 pandemic and moratorium 
permitted by RBI 

82 SEBI/HO/IMD/DF3/CIR/P/2020/47 March 23, 2020 Relaxation in certain compliance with requirements 
pertaining to Mutual Funds 

83 SEBI/HO/IMD/DF3/CIR/P/2019/166 December 24, 
2019 

Investment in units of Mutual Funds in the name of minor 
through guardian and ease of process for transmission of 
units 

84 SEBI/HO/IMD/DF2/CIR/P/2019/155 December 16, 
2019 

Management and advisory services by AMCs to Foreign 
Portfolio Investors 

85 SEBI/HO/IMD/DF3/CIR/P/2019/152 December 10, 
2019 

Review of investment norms for mutual funds for 
investment in Debt and Money Market Instruments 

86 SEBI/HO/IMD/DF3/CIR/P/2019/147  November 29, 
2019 

Norms for Debt Exchange Traded Funds (ETFs)/Index 
Funds 

87 SEBI/HO/IMD/DF2/CIR/P/2019/127 November 07, 
2019 

Creation of segregated portfolio in mutual fund schemes 

88 SEBI/HO/IMD/DF4/CIR/P/2019/126  November 06, 
2019 

Reporting of changes in terms of investment 

89 SEBI/HO/IMD/DF2/CIR/P/2019/104 October 01, 
2019 

Review of investment norms for mutual funds for 
investment in Debt and Money Market Instruments 
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90 SEBI/HO/IMD/DF4/CIR/P/2019/102 September 24, 
2019 

Valuation of money market and debt securities 

91 SEBI/HO/IMD/DF2/CIR/P/2019/101 September 20, 
2019 

Risk Management Framework for Liquid & Overnight 
Funds and norms governing investment in short term 
deposits 

92 SEBI/HO/IMD/DF4/CIR/P/2019/093 August 16, 2019 Parking of Funds in Short Term Deposits of Scheduled 
Commercial Banks by Mutual Funds - Pending deployment 

93 SEBI/HO/IMD/DF2/CIR/P/2019/65 May 21, 2019 Participation of Mutual Funds in Commodity Derivatives 
Market in India 

94 SEBI/HO/IMD/DF5/CIR/P/2019/63 May 09, 2019 Reporting for Artificial Intelligence (AI) & Machine 
Learning (ML) Applications and systems offered and used 
by Mutual Funds 

95 SEBI/HO/IMD/DF2/CIR/P/2019/058 April 11, 2019 Technology committee for Mutual Funds/ Asset 
Management Companies (AMCs) 

96 SEBI/HO/IMD/DF2/CIR/P/2019/57 April 11, 2019 System Audit Framework for Mutual Funds/ Asset 
Management Companies (AMCs) 

97 SEBI/HO/IMD/DF2/CIR/P/2019/42 March 25, 2019 Review of Commission, Expenses, Disclosure norms etc. - 
Mutual Fund 

98 SEBI/HO/IMD/DF4/CIR/P/2019/41 March 22, 2019 Valuation of money market & debt securities 

99 SEBI/HO/IMD/DF2/CIR/P/2019/34 March 08, 2019 Filing of advertisements under SEBI (Mutual Funds) 
Regulations, 1996 

100 SEBI/HO/IMD/DF3/CIR/P/2019/020 January 22, 
2019 

Revised Monthly Cumulative Report (MCR) 

101 SEBI/HO/IMD/DF2/CIR/P/2019/17 January 16, 
2019 

Norms for investment and disclosure by mutual funds in 
derivatives 

102 SEBI/HO/IMD/DF2/CIR/P/2019/12 January 10, 
2019 

Cyber Security and Cyber Resilience framework for 
Mutual Funds/ Asset Management Companies (AMCs) 

103 SEBI/HO/IMD/DF3/CIR/P/2019/011 January 10, 
2019 

Portfolio Concentration Norms for Equity Exchange 
Traded Funds (ETFs) and Index Funds 

104 SEBI/HO/IMD/DF2/CIR/P/2018/160 December 28, 
2018 

Creation of segregated portfolio in mutual fund schemes 

105 SEBI/HO/IMD/DF2/CIR/P/2018/137 October 22, 
2018 

Total Expenses Ratio (TER) and Performance Disclosure 
for Mutual Funds 

106 SEBI/HO/IMD/DF2/CIR/P/2018/91 June 05, 2018 Total Expense Ratio for Mutual Funds 

107 SEBI/HO/IMD/DF2/CIR/P/2018/92 June 05, 2018 Circular on Go Green Initiative in Mutual Funds 

108 SEBI/HO/IMD/DF3/CIR/P/2018/69 April 12, 2018 Performance disclosure post consolidation/ Merger of 
Schemes 

109 SEBI/HO/IMD/DF2/CIR/P/2018/19 February 07, 
2018 

Enhancing fund governance for Mutual Funds 

110 SEBI/HO/IMD/DF2/CIR/P/2018/18 February 05, 
2018 

Total Expense Ratio - change and disclosure 
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111 SEBI/HO/IMD/DF3/CIR/P/2018/15 February 02, 
2018 

Charging of additional expenses of upto 0.20% in terms of 
Regulation 52 (6A) (c) of SEBI (Mutual Funds) Regulations, 
1996 

112 SEBI/HO/IMD/DF2/CIR/P/2018/16 February 02, 
2018 

Review of additional expenses of up to 0.30% towards 
inflows from beyond top 15 cities (B15) 

113 SEBI/HO/IMD/DF3/CIR/P/2018/04 January 04, 
2018 

Benchmarking of Scheme’s performance to Total Return 
Index 

114 SEBI/HO/IMD/DF3/CIR/P/2017/126  December 04, 
2017 

Categorization and rationalization of Mutual Fund 
schemes 

115 SEBI/HO/IMD/DF2/CIR/P/2017/125 November 30, 
2017 

Enhancing fund governance for Mutual Funds 

116 SEBI/HO/IMD/DF3/CIR/P/2017/114 October 06, 
2017 

Categorization and rationalization of Mutual Fund 
schemes 

117 SEBI/HO/IMD/DF2/CIR/P/2017/109 September 27, 
2017 

Review of norms for participation in derivatives by Mutual 
Funds 

118 SEBI/HO/IMD/DF3/CIR/P/2017/52  June 01, 2017 Online Registration Mechanism for Mutual Funds 

119 SEBI/HO/IMD/DF2/CIR/P/2017/39  May 08, 2017 Instant Access Facility & Use of e-wallet for investment in 
Mutual Funds 

120 SEBI/HO/IMD/DF2/CIR/P/2017/35 April 28, 2017 Circular on Mutual Funds 

121 CIR/IMD/DF/23/2017 March 15, 2017 Review of Advertisement guidelines for Mutual Funds 

122 SEBI/HO/IMD/DF2/CIR/P/2017/17 February 28, 
2017 

Circular on Mutual Funds 

123 SEBI/HO/IMD/DF2/CIR/P/2017/14   February 22, 
2017 

Prudential limits in sector exposure for Housing Finance 
Companies (HFCs) 

124 SEBI/HO/IMD/DF2/CIR/P/2017/13 February 20, 
2017 

Participation in derivatives market by Mutual Funds 

125 SEBI/HO/IMD/DF2/CIR/P/2016/12

4 
November 17, 
2016 

Investment/trading in securities by employees of AMC(s) 

and Trustees of Mutual Funds 

126 SEBI/HO/IMD/DF2/CIR/P/2016/89 September 20, 
2016 

Consolidated Account Statement 

127 SEBI/HO/IMD/DF2/CIR/P/2016/68 August 10, 2016 Circular on Mutual Funds 

128 SEBI/HO/IMD/DF2/CIR/P/2016/57 May 31, 2016 Restriction on redemption in Mutual Funds 

129 SEBI/HO/IMD/DF2/CIR/P/2016/42 March 18, 2016 Circular on Mutual Funds 

130 SEBI/HO/IMD/DF2/CIR/P/2016/37 February 25, 
2016 

Circular on Mutual Funds 

131 SEBI/HO/IMD/DF2/CIR/P/2016/35 February 15, 
2016 

Circular on Mutual Funds 

132 CIR/IMD/DF/11/2015 December 31, 
2015 

Investment by Gold ETFs in Gold Monetization scheme of 
Banks 

133 CIR/IMD/DF/03/2015 April 30, 2015 Stress Testing of Liquid Fund and Money Market Mutual 
Fund Schemes 
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134 CIR/IMD/DF/4/2015 April 30, 2015 Product Labelling in Mutual Funds 

135 Cir/ IMD/ DF/ 15 /2014 June 20, 2014 Minimum Asset under Management (AUM) of Debt 
Oriented schemes  

136 CIR/IMD/DF/10/2014 May 22, 2014 Circular on Mutual Funds 

137 CIR/IMD/DF/07/2014 April 02, 2014 Disclosures pertaining to Assets Under Management  

138 CIR/IMD/DF/05/2014 March 24, 2014 Enhancing disclosures, investor education & awareness 
campaign, developing alternative distribution channels 
for Mutual Fund products, etc.  

139 CIR/IMD/DF/20/2013  November 29, 
2013 

Circular on Infrastructure Debt Fund (IDF) 

140 CIR/IMD/DF/16/2013 October 18, 
2013 

Gold Exchange Traded Fund scheme (Gold ETFs) and Gold 
Deposit Scheme (GDS) of Banks 

141 CIR / IMD / DF / 7 / 2013 April 23, 2013 Circular on Infrastructure Debt Fund 

142 CIR/IMD/DF/5/2013 March 18, 2013 Product Labelling in Mutual Funds 

143 CIR/IMD/DF/04/2013 February 15, 
2013 

Gold Exchange Traded Fund scheme (Gold ETFs) 
Investment in Gold Deposit Scheme (GDS) of Banks 

144 CIR/ IMD/ DF/02/2013 February 06, 
2013 

Time period of initial offering and allotment of units of 
Mutual Fund scheme eligible under Rajiv Gandhi Equity 
Savings Scheme, 2012 (RGESS) 

145 CIR/IMD/DF/24/2012 November 19, 
2012 

Circular on Mutual Funds 

146 CIR/IMD/DF/23/2012 November 15, 
2012 

Participation of mutual funds in Credit Default Swaps 
(CDS) Market as users ("Protection Buyers") and in repo, 
in corporate debt securities  

147 CIR/IMD/DF/21/2012 September 13, 
2012 

Steps to re-energize Mutual Fund Industry 

148 Cir/IMD/DF/6/2012 February 28, 
2012 

Circular on Mutual Funds 

149 Cir/IMD/DF/7/2012 February 28, 
2012 

Circular for Mutual Funds 

150 CIR / IMD / DF / 21 / 2011 December 13, 
2011 

Revised Format of Monthly Cumulative Report (MCR) 
incorporating investments in Infrastructure Debt fund 

151 CIR / IMD / DF / 19 / 2011 November 11, 
2011 

Participation of mutual funds in repo in corporate debt 
securities 

152 Cir/ IMD/ DF/ 16 / 2011 September 08, 
2011 

Amendment to SEBI (Mutual Funds) Regulations, 1996 

153 Cir/ IMD/ DF/13/ 2011 August 22, 2011 Circular for Mutual Funds 

154 CIR/IMD/DF/12/2011 August 01, 2011 Indicative Portfolios and Yield in close ended debt 
oriented mutual funds Schemes 

155 CIR/IMD/DF/9/2011 May 19, 2011 Option to hold units in Demat Form 

156 CIR/MFD/DF/4/2011 March 09, 2011 Usage of Load Balance 
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157 Cir/ IMD/ DF/20/2010 December 06, 
2010 

Half Yearly Report by Trustees 

158 Cir / IMD / DF / 19 / 2010 November 26, 
2010 

Circular for Mutual Funds 

159 CIR/IMD/DF/17/2010 November 09, 
2010 

Facilitating transactions in Mutual Fund schemes through 
the Stock Exchange infrastructure  

160 Cir / IMD / DF / 15/ 2010 October 22, 
2010 

Consolidation or merger of Schemes 

161 CIR/IMD/DF/10/2010 August 18, 2010 Transferability of Mutual Fund units 

162 Cir/ IMD/ DF/ 11/ 2010 August 18, 2010 Review of norms for investment and disclosure by Mutual 
Funds in derivatives 

163 Cir / IMD / DF / 9 / 2010 August 12, 2010 Updation of investor related documents 

164 Cir / IMD / DF / 8 / 2010 August 06, 2010 Amendments to SEBI (Mutual Funds) Regulations, 1996  

165 Cir / IMD / DF / 6 / 2010 July 28, 2010 Additional Mode of payment through Application 
Supported by Blocked Amount (hereinafter referred to as 
'ASBA') in Mutual Funds 

166 Cir / IMD / DF / 5 / 2010 June 24, 2010 Certificate Programme for sale and/or distributors of 
mutual fund products 

167 Cir / IMD / DF / 4 / 2010 June 21, 2010 Valuation of Debt and Money Market Instruments 

168 Cir / IMD / DF/ 2 / 2010 May 13, 2010 Disclosure of investor complaints with respect to Mutual 
Funds 

169 SEBI/IMD/CIR No. 18/ 198647/2010 March 15, 2010 Circular for Mutual Funds 

170 SEBI/IMD/CIR No. 17/ 193751/2010 February 04, 
2010 

Standard warning in Advertisements by Mutual Funds 

171 SEBI/IMD/CIR No.16/ 193388/2010 February 02, 
2010 

Valuation of Debt and Money Market Instruments  

172 SEBI/IMD/CIR No.15/191378 /2010 January 18, 
2010 

Advertisement by mutual funds 

173 SEBI/IMD/CIR No 14/187175/2009 December 15, 
2009 

Modification to existing SEBI circulars on Mutual Funds 

174 SEBI/IMD/CIR No.12 /186868 /2009 December 11, 
2009 

Transaction through some MF distributors and 
compliance with SEBI circular on AML 

175 SEBI/IMD/CIR No./ 13/187052 /2009 December 11, 
2009 

AMFI Guidelines for change of mutual fund distributor 

176 SEBI /IMD / CIR No.11/183204/ 2009 November 13, 
2009 

Facilitating transactions in Mutual Fund schemes through 
the Stock Exchange infrastructure  

177 SEBI/IMD/CIR No. 10/178129/09 September 29, 
2009 

Statement of Additional Information (SAI) and Scheme 
Information Document (SID) to be made available on SEBI 
website 

178 SEBI/IMD/CIR No. 8/176988/2009 September 16, 
2009 

System Audit of Mutual Funds 
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179 SEBI/IMD/CIR No. 8/174648/2009 August 27, 2009 Code of Conduct for Intermediaries of Mutual Funds 

180 SEBI/IMD/CIR No.7/173650/2009 August 17, 2009 Exit load - Parity among all classes of unit holders  

181 SEBI / IMD / CIR No. 6 /172445/ 2009 August 07, 2009 Exit load - Parity among all classes of unit holders 

182 SEBI/IMD/CIR No. 5/169030/2009 July 08, 2009 Revision in filing fees - Amendments to SEBI (Mutual 
Funds) Regulations, 1996 

183 SEBI/IMD/CIR No. 4/ 168230/09 June 30, 2009 Mutual Funds - Empowering Investors through 
transparency in payment of commission and load 
structure 

184 SEBI/IMD/CIR No.3/166386/2009 June 15, 2009 Guidelines for Investment by Mutual Funds in Money 
Market Instruments 

185 SEBI/IMD/CIR No. 2/166256/2009 June 12, 2009 Valuation of debt securities by Mutual Funds 

186 SEBI/IMD/CIR No. 1/165935 / 2009 June 09, 2009 Guidelines for investment by Mutual Funds in Indian 
Depository Receipts (IDRs) and copies of gazette 
notifications dated April 08, 2009 and June 05, 2009 

187 SEBI/IMD/CIR No. 15/157701/09 March 19, 2009 Portfolio Format for debt oriented close-ended and 
interval schemes/plans  

188 SEBI/IMD/CIR No. 13/150975/09 January 19, 
2009 

Portfolio of “Liquid Schemes” and nomenclature of 
“Liquid Plus” schemes 

189 SEBI/IMD/CIR No. 14/151044/09 January 19, 
2009 

Indicative Portfolios and Yields in Mutual Funds Scheme 

190 SEBI/IMD/CIR No. 12/147132/08 December 11, 
2008 

Review of Provisions relating to Close Ended Schemes 

191 SEBI/IMD/CIR No. 11/142521/08 October 24, 
2008 

Applicability of Net Asset Value (NAV) for Income/Debt 
oriented Mutual Fund scheme(s)/plan(s) (Other than 
liquid fund schemes)  

192 SEBI/IMD/CIR No. 10 /141712/08 October 20, 
2008 

Standardizing format of Abridged Scheme wise Annual 
Report Format and Reduction in time period for dispatch 
to the unitholders - Amendments to SEBI (Mutual Funds) 
Regulations, 1996 

193 SEBI/IMD/CIR No. 9/141601/08 October 18, 
2008 

Valuation of Debt securities by Mutual Funds 

194 SEBI/IMD/CIR No.8/132968/08 July 24, 2008 Abridged Scheme wise Annual Report and period 
disclosures to Unit holders  

195 SEBI/IMD/CIR No.7/129592/08 June 23, 2008 Parking of Funds in Short Term Deposits of Scheduled 
Commercial Banks by Mutual Funds - Pending deployment 

196 SEBI/IMD/CIR No.6/127947/08 June 06, 2008 Short Selling and Securities Lending and Borrowing & Net 
Settlement of Government Securities Transactions - 
Amendments to SEBI (Mutual Funds) Regulations, 1996 

197 SEBI/IMD/CIR No. 5/126096/08 May 23, 2008 Simplification of Offer Document and Key Information 
Memorandum of Mutual Funds schemes 

198 SEBI/IMD/CIR No.4/124477/08 May 02, 2008 Notification on Real Estate Mutual Fund schemes and 
initial issue expenses 
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199 SEBI/IMD/CIR No. 3/124444/08 April 30, 2008 Revised Monthly Cumulative Report (MCR) 

200 SEBI/IMD/CIR No.2/122577/08 April 08, 2008 Overseas Investments by Mutual Fund 

201 SEBI/IMD/CIR No.1/122201/08 April 03, 2008 Revision in Filing Fees and Registration Fees - Amendment 
to SEBI (Mutual Funds) Regulations, 1996 

202 SEBI/IMD/CIR No. 14/120784/08 March 18, 2008 Load on Bonus Units and units allotted on Reinvestment 
of Dividend  

203 SEBI/IMD/CIR No. 13/118899/08 February 29, 
2008 

New Scheme Report  

204 SEBI/IMD/CIR No. 12/ 118340 /08 February 26, 
2008 

Standard warning in Advertisements by Mutual Funds 

205 SEBI/IMD/CIR No. 11/ 115723 /08 January 31, 
2008 

Removal of Initial Issue Expenses 

206 SEBI/IMD/CIR No. 10/ 112153 /07 December 31, 
2007 

Waiver of Entry Load for Direct applications  

207 SEBI/IMD/CIR No.9/108562/07 November 16, 
2007 

Circular for Mutual Funds 

208 SEBI/IMD/CIR No.8/107311/07 October 26, 
2007 

Parking of Funds in Short Term Deposits of Scheduled 
Commercial Banks by Mutual Funds - Pending deployment 

209 SEBI/IMD/CIR No.7/104753/07 September 26, 
2007 

Overseas Investments by Mutual Fund 

210 SEBI/IMD/CIR No. 6/98057/07 July 05, 2007 Bi-monthly Compliance Test Reports (CTRs) 

211 SEBI/IMD/CIR No.5 /96576/07 June 25, 2007 Extension of time for uploading of NAVs of Fund of Fund 
schemes 

212 SEBI/IMD/CIR No.4 /95754/07 June 11, 2007 Gazette notification dated May 28, 2007 

213 SEBI/IMD/CIR No.3/93334/07 May 14, 2007 Investment in ADRs/GDRs/Foreign Securities and 
overseas ETFs by Mutual Funds 

214 SEBI/IMD/CIR No.2/91600/07 April 20, 2007 REVISED MONTHLY CUMULATIVE REPORT (MCR)  

215 SEBI/IMD/CIR No.2/91033/07 April 17, 2007 REVISED MONTHLY CUMULATIVE REPORT (MCR)  

216 SEBI/IMD/CIR No. 1/  91171 /07 April 16, 2007 Parking of Funds in Short Term Deposits of Scheduled 
Commercial Banks by Mutual Funds - Pending deployment 

217 SEBI/IMD/CIR No. 15/87045/2007 February 22, 
2007 

Additional Reporting with Monthly Cumulative Report 
(MCR) 

218 SEBI/IMD/CIR No.14 /84243/07 January 15, 
2007 

Circular for Mutual Funds 

219 SEBI/IMD/CIR No.13/83589/07 January 04, 
2007 

Investments in ADRs/GDRs/Foreign Securities and 
Overseas EFT by Mutual Funds 

220 IMD/CIR/12/80083/2006 November 20, 
2006 

Dispatch of Account Statement 

221 SEBI/IMD/CIR No.11/78450/06 October 11, 
2006 

Uniform Cut Off Time for applicability of Net Asset Value 
(NAV) of Mutual Fund scheme(s)/Plan(s)  
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222 SEBI/IMD/CIR No.10 / 77780/06 September 28, 
2006 

Uniform Cut Off Time for applicability of Net Asset Value 
(NAV) of Mutual Fund scheme(s)/Plan(s)  

223 SEBI/IMD/CIR No.9/74364/06 August 14, 2006 Gazette notification dated August 03, 2006 

224 SEBI/IMD/CIR No.8 / 73580/06 August 04, 2006 Filing of Annual Information Return to be filed by Mutual 
Funds  

225 SEBI/IMD/CIR No. 7 / 73202 /06 August 02, 2006 Investments in ADRs/GDRs/Foreign Securities and 
Overseas EFTs by Mutual Funds 

226 SEBI/IMD/CIR No. 6 / 72245 /06 July 20, 2006 Revised Monthly Cumulative (MCR) and Annual Statistical 
Report (ASR) 

227 SEBI/IMD/CIR No.5/70559/06 June 30, 2006 Undertaking from Trustee for New Scheme Offer 
Document 

228 SEBI/IMD/CIR No.4/69458/06 June 16, 2006 Gazette notification dated May 22, 2006 

229 SEBI/IMD/CIR No. 2/65348/06 April 21, 2006 Introduction of Gold Exchange Traded Funds in India. 

230 SEBI/IMD/CIR No. 3/65370/06 April 21, 2006 Dividend Distribution Procedure for Mutual Funds 

231 SEBI/IMD/CIR No. 1/64057/06 April 04, 2006 Rationalization of Initial issue expenses and dividend 
distribution procedure for Mutual Funds 

232 SEBI/IMD/CIR No. 5/63714/06 March 29, 2006 Review of time limit for updating NAV on AMFI website 

233 SEBI/IMD/CIR No. 5/63715/06 March 29, 2006 Applicability of Investment restrictions for securitized 
debt 

234 SEBI/IMD/CIR No.4/58422/06 January 24, 
2006 

Gold ETF 

235 SEBI/IMD/CIR No.3/50241/05 September 26, 
2005 

Investments in ADRs/GDRs/Foreign Securities by Mutual 
Funds 

236 SEBI/ IMD/CIR No.2/46603/2005 August 10, 2005 Unique Client Code (UCC) for Mutual Fund schemes/plans  

237 SEBI/ IMD/CIR No.1 /42529/2005 June 14, 2005 Minimum number of investors in the Scheme(s)/Plan(s) of 
Mutual Funds 

238 SEBI/ IMD/CIR No.11/36222/2005 March 16, 2005 Compliance Test Report (CTR) 

239 SEBI/IMD/CIR No. 10/ 16521/04 July 28, 2004 Key Information Memorandum  

240 SEBI/IMD/CIR No. 9/ 6016/04 March 25, 2004 Uniform Cut Off Time for applicability of Net Asset Value 
(NAV) of Mutual Fund Scheme(s)/plan(s) 

241 SEBI/IMD/CIR No. 7/ 5573/04 March 19, 2004 Investment in Foreign Securities by Mutual  Funds  

242 SEBI/IMD/CIR No. 8/ 5611/04 March 19, 2004 Uniform Cut Off Time for applicability of Net Asset Value 
(NAV) of Mutual Fund Scheme(s)/plan(s) 

243 SEBI/IMD/CIR No. 6/ 4213/04 March 01, 2004 Mentioning Bank Account Numbers & PAN by investors 

244 SEBI/ IMD/CIR No. 5/265/ 2004 February 16, 
2004 

Gazette notification dated January 15, 2004 

245 SEBI/ IMD/CIR No. 4/2627/ 2004 February 06, 
2004 

Guidelines for Participation by Mutual Fund in Derivative 
Trading 

246 SEBI/IMD/CIR No. 03/2564/04 February 05, 
2004 

REVISED MONTHLY CUMULATIVE REPORT (MCR)  
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247 SEBI/IMD/CIR No. 02/254/04 February 04, 
2004 

Certification of Agents/distributors and employees 

248 SEBI/IMD/CIR No. 01/1756/04 January 27, 
2004 

Unique Client Code for Schemes/Plans of Mutual Funds 

249 SEBI/IMD/CIR No. 10/22701/03 December 12, 
2003 

Minimum number of investors in the Schemes/Plans of 
Mutual Funds 

250 SEBI/IMD/CIR No. 9/20306/03 November 12, 
2003 

Investment by Mutual Funds in Short Term Deposits of 
Scheduled Commercial Banks 

251 SEBI/IMD/CIR No.8/18944/03 October 06, 
2003 

Investment Limits for Government Guaranteed Debt 
Securities 

252 SEBI/MFD/CIR No.7/13391/03 July 11, 2003 Investment/trading in securities by employees of Asset 
Management Companies and Mutual Fund Trustee 
Companies 

253 SEBI/MFD/CIR No.6/12357/03 June 26, 2003 Advertisement by Mutual Funds 

254 SEBI/MFD/CIR No.5/12031/03 June 23, 2003 Consolidation of Schemes 

255 MFD/CIR No.04/11488/2003 June 12, 2003 Role of Chief Executive Officers and Fund Managers & 
Fund of Funds 

256 SEBI/MFD/CIR No.3/158/03 June 10, 2003 Investment in Interest Rate Derivatives 

257 SEBI/MFD/CIR No.2/6855/03 April 04, 2003 Guidelines for Investment in Foreign Securities by Mutual 
Funds  

258 SEBI/MFD/CIR No.1/6693/03 April 03, 2003 Certification and Registration of Intermediaries  

259 MFD/CIR No.23/066/2003  March 07, 2003 Investment Valuation Norms for Mutual Funds 

260 MFD/CIR No.22/2311/03  January 30, 
2003 

Conversion of Close ended Schemes to open-ended 
schemes  

261 MFD/CIR/21/25467/2002  December 31, 
2002 

Guidelines for participation by Mutual Funds in Trading in 
Derivative Products 

262 MFD/CIR/20/23230/2002  November 28, 
2002 

Registration of Intermediaries 

263 MFD/CIR/19/22474/2002  November 20, 
2002 

Reconciliation Procedure for investment in Government 
Securities 

264 MFD/CIR/18/21826/2002 November 07, 
2002 

Investment in Foreign Securities 

265 MFD/CIR/16/21105/2002 October 28, 
2002 

Appointment of Independent Directors 

266 MFD/CIR/16/20844/2002 October 24, 
2002 

Gazette notification dated September 09, 2002 

267 MFD/CIR/15/19133/2002 September 30, 
2002 

Risk Management System  

268 MFD/CIR/14/18337/2002 September 19, 
2002 

Portfolio Disclosures 
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269 MFD/CIR/13/16799/2002 August 29, 2002 Independent Directors on Boards of AMCs and Trustee 
Companies 

270 MFD/CIR/12/16588/2002 August 28, 2002 Quarterly reports on movement in net assets & New 
Scheme report  

271 MFD/CIR/10/16159/2002 August 22, 2002 Rounding off of NAVs 

272 MFD/CIR/10/15895/2002 August 20, 2002 Circular for Mutual Funds 

273 MFD/CIR/09/247/2002 July 23, 2002 New Scheme Report 

274 MFD/CIR/08/514/2002 July 22, 2002 Uniformity in calculation of Sale and Repurchase Price & 
Rounding off NAVs 

275 MFD/CIR/ 07/213/2002 July 02, 2002 Circular for Mutual Funds 

276 MFD/CIR/ 06/210/2002  June 26, 2002 Code of Conduct for intermediaries of Mutual Fund 

277 MFD/CIR/05/432/2002 June 20, 2002 Circular for Mutual Funds 

278 MFD/CIR/04/430/2002 June 19, 2002 Circular for Mutual Funds 

279 MFD/CIR/03/526/2002 May 09, 2002 Investment in Unlisted Equity shares  

280 MFD/CIR/02/110/02 April 26, 2002 Revised Annual Statistical Report (ASR) 

281 MFD/CIR/01/071/02 April 15, 2002 Benchmarks for Debt-Oriented and Balanced Funds 
schemes  

282 MFD/CIR/17/419/02 March 30, 2002 Guidelines for Investment in Foreign Securities by Mutual 
Funds  

283 MFD/CIR/16/400/02 March 26, 2002 Introduction of Benchmarks 

284 MFD/CIR/15/041/2002 March 14, 2002 Publication of audited annual accounts by mutual funds 

285 MFD/CIR/ No.14/442/2002 February 20, 
2002 

Circular for Mutual Funds 

286 MFD/CIR No.13/370/02 January 16, 
2002 

SEBI Investors Education Programme- Investments in 
Mutual Funds 

287 MFD/CIR No.12/362/02 January 03, 
2002 

Rendering investment advice and reporting of compliance 
officer to SEBI 

288 MFD/CIR/11/354/2001 December 20, 
2001 

Independent Directors on Boards of AMCs and Trustee 
Companies. 

289 MFD/CIR No.10/310/01 September 25, 
2001 

Certification Programme and Disclosure Standards. 

290 MFD/CIR/9/230/2001 August 14, 2001 Circular for Mutual Funds 

291 MFD/CIR/No.8/290/01 July 30, 2001 Clients Codes For Mutual Funds 

292 MFD/CIR/07/206/2001 July 19, 2001 Discontinuing Monthly Statistical Reports (MSTATS) 

293 MFD/CIR/06/275/2001 July 09, 2001 Circular for Mutual Funds 

294 MFD/CIR No.5/153/2001 May 24, 2001 Circular for Mutual Funds 

295 MFD/CIR No.4/216/2001 May 08, 2001 Investment/trading in securities by employees of Asset 
Management Companies and Mutual Fund Trustee 
Companies 
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296 MFD/CIR/ No.3/211/2001 April 30, 2001 Circular for Mutual Funds 

297 MFD/CIR No.2/205/01 April 27, 2001 Validity of Scheme Offer Documents. 

298 MFD/CIR/1/200/2001 April 20, 2001 Format for Half-Yearly of Unaudited Financial Results 

299 MFD/CIR/13/087/2001 March 28, 2001 Gazette Notification and publication of NAV of close 
ended scheme 

300 MFD/CIR/14/088/2001 March 28, 2001 Guidelines for Valuation of securities  

301 MFD/CIR No. 12/175/01 February 15, 
2001 

Launch of Additional Plans under existing schemes 

302 MFD/CIR/10/039/2001 February 09, 
2001 

Circular for Mutual Funds 

303 MFD/CIR No.11/171/01 February 09, 
2001 

Disclosure of NAVs on AMFI website 

304 MFD/CIR/9/120/2000 November 24, 
2000 

Circular for Mutual Funds 

305 MFD/CIR/8(a)/104/2000 October 03, 
2000 

Guidelines for Mutual Funds  

306 MFD/CIR/8/92/2000 September 18, 
2000 

Guidelines for valuation of securities for Mutual Funds 

307 MF/CIR/07/404/2000 July 31, 2000 Monthly Cumulative Report (MCR) 

308 MFD/CIR/6/73/2000 July 27, 2000 Recording of investment decisions by Mutual Funds 

309 MFD/CIR/5/360/2000 July 04, 2000 Revised Format of Compliance Test Reports (CTRs) 

310 MFD/CIR/4/51/2000 June 05, 2000 Guidelines for Advertisement by Mutual Funds  

311 MFD/CIR/3/292/2000 May 30, 2000 Gazette Notification dated May 22,2000 

312 SEBI/MFD /CIR/2/266/2000 May 19, 2000 Payment of interest for delay in dispatch of redemption or 
repurchase proceeds. 

313 MFD/CIR/1/189/2000 April 10, 2000 Gazette Notification dated March 14, 2020 and Money 
Market Mutual Funds Schemes 

314 MF/CIR/12/109/2000 February 22, 
2000 

Submission of soft copies of offer document  

315 MFD/CIR/011/061/2000 February 01, 
2000 

Guidelines for participation by Mutual Funds in Trading in 
Derivative 

316 MFD/CIR NO.010/024/2000 January 17, 
2000 

Frequency of Portfolio Disclosure, Formation of Audit 
Committee & Formation of Valuation committee by AMC 

317 MFD/CIR/09/014/2000 January 05, 
2000 

Applicability of Investment Restrictions, Responsibilities 
of Trustees etc. 

318 MFD/CIR/08/23026/99 December 23, 
1999 

Clarification on Reporting of Transactions by Mutual 
Funds 

319 MFD/CIR/07/384/99 December 17, 
1999 

Reporting of Transactions by Mutual Funds. 
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320 MFD/CIR NO.5/062/99 September 30, 
1999 

Investments in ADRs/GDRs by Mutual Funds 

321 MFD/CIR NO.4/052/99 September 01, 
1999 

Investments in ADRs/GDRs by Mutual Funds 

322 MFD/CIR/01/047/99 February 10, 
1999 

Guidelines for Participation in Stock Lending Scheme 

323 IIMARP/MF/CIR/07/826/98 April 15, 1998 SEBI Circular dated April 15, 1998 

324 IIMARP/MF/CIR/06/793/98 March 31, 1998 Standard Offer Document and Key Information 
Memorandum 

325 IIMARP/MF/CIR/04/571/98 March 04, 1998 Corrigendum dated February 06, 1998 to Gazette 
notification dated January 12, 1998 

326 IIMARP/MF/CIR/01/294/98 February 04, 
1998 

Gazette Notification dated January 12, 1998 and 
Clarifications  

327 IIMARP/MF/CIR/14/1570/97 August 18, 1997 Compliance Test Formats 

328 IIMARP/MF/CIR/11/1171/97 June 20, 1997 Amendment in SEBI (Mutual Funds) Regulations, 1996  

329 IIMARP/MF/CIR/10/1076/97 June 05, 1997 Submission of Compliance Test Formats 

330 IIMARP/CIR/08/845/97 May 07, 1997 Submission of Statistical Information/Bio-data of Key-
Personnel 

331 IIMARP/MF/CIR/07/844/97 May 05, 1997 Filing of Offer Documents/Disclosure of NAV And 
Guaranteed Return Scheme 

332 IIMARP/ MF/CIR/05/788/97 April 28, 1997 Formats of Statistical Information/Compliance 
Reports/Bio-Data of key personnel of AMCs 

333 IIMARP/MF/CIR/01/428/97 February 28, 
1997 

Limitations of Fees and expenses charged to schemes and 
filing Of offer document of schemes 

334 SMD-II(N)/2113/94  April 12, 1994 No 1% listing deposit from Mutual Funds 

335 IIMARP/10772/93 July 14, 1993 Reporting by Mutual Funds - New Scheme Reports 

336 SEBI/HO/IMD/DF2/CIR/P/2020/156 August 24, 2020 Master Circular for Mutual Funds 

  


